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आदशे/ORDER 
 

PER VIKAS  AWASTHY, JM: 
    

This appeal by the assessee is directed against the order of Commissioner 

of Income Tax (Appeals)-16, New Delhi (hereinafter referred to as 'the CIT(A)') 

dated 27.02.2019, for assessment year 2015-16. 

2. The has filed an application dated 06.01.2025 for withdrawal of appeal as 

the assessee has settled the issue under Vivad se Vishwas Scheme 2024. The 

assessee has placed on record Form No. 5 issued by the Principal Commissioner of 
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Income Tax, certifying that the assessee has paid amount determined under the 

scheme in full and final settlement of tax arrears. In view of aforesaid request 

made by the assessee, appeal of the assessee is dismissed as withdrawn.  

Order pronounced in the open court on Tuesday the 07th day of January, 

2025. 

                           Sd/-   Sd/-     

        (DR. MITHA LAL MEENA) (VIKAS AWASTHY) 

लेखाकार सद᭭य/ACCOUNTANT MEMBER ᭠याियक सद᭭य/JUDICIAL MEMBER 

िदʟी / Delhi, ᳰदनांक/Dated        07/01/2025 
 
NV/- 
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